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V. A copy each (in Enghsh and
Hindi) of the following Notifications
of the Minisiry of Finance (Depart-
ment of Revenue and Insurance)
under sub-section (3) of Section 39
of the General Insurance Business
Nationalisation) Act, 1972:—
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(i) Notification S.0. No. 7T70(E),
dated the 29th December, 1972,
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" (i) Notification S.0. No.
. (E), dated the
1972,

771-
29th December,
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(111) Notlﬁcatlon G.S.R. No. 2-

(E), dated the 1st Janvary, 1973

publishing the General Insurance

Business (Functions of Certain

Acquiring Companies) Rules, 1973.

[Placed in Library. See No, LT-
4232/73 for (i) to (iii)].

VI. A copy (in English and Hindi)
of the Ministry of Finance (Depart-
ment of Revenue and Insurance)
Notification S.0, No. 8(E), dated the
2nd January, 1973, under sub-section
(6) of section 101A of the Insurance
Act, 1938.

[Placed in Library. See No. 4238/
73]. o
!

e el s e

VII. A copy each (in English and
Hndi) of the following Notifications
of the Ministry of Finance (Depart-
ment of Revenue and Insurance):—

(1) Notification G.S.R. No. 490-
(E), dated the 15th December,
1972, together with an Explanatory
Memorandum thereon.
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(i1) Notification G.S.R. No, 35,
dated the 6th January, 1973, to-
gether with an Explanatory Memo-
randum thereon.

(iii) Notification G.S.R. No, 6.

! dateq the 6th January, 1973,

together with an Explanatory
Memorandum thereon.
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(iv) Notification G.S.R. No. 51,
dated the 20th January, 1973, to-
gether with an Explanatory Memo-
randum thereon.

{Placed in Library. See No. LT-

4239/73 for (i) to (iv)]. . = nend
I. IMPORT POLICY (1972-73) FOR
NEWS PRINT

II. IMORT POLICY (1972-73) FOR

ART PAPER

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): Sir, I beg to lay on the
Table a copy each (in English and
Hindi) of the following papers:—

(i) Public Notice No. 22-ITC(PN)/
73, dated the 12th February 1973,
containing the Import Policy for
Newsprint, for the year 1972-73.

[Placed in Library. See No. LT-
4197/73).

“(ii) Public Notice
(PN)Y, 1973, dated the 12th Febr--
uary, 1973, containing the Impott
Policy for Art Paper, for the year
1972-73.

[Placed in Lbrary. See No.
4178/73].

No. 23-ITC
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CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPORT-
ANCE

SERIOUS CRISIS DUE TO POWER
SHORTAGE IN THE COUNTRY

DR. K. MATHEW  KURIAN
(Kerala): Sir, I beg to call the atten-
tion of the Minister of Irrigation and
power to the serious crisis due to
power shortage in the country result-
ing in the closure of many industries
the States, increasing
unemployment, fall in agriculture and
industrial production; and the steps
taken by Government to meet the
situation,

[Mgr. DEPUTY CHAIRMAN in the Chalii
THF DEPUTY MINISTER IN TH.
MINISTRY OF IRRIGATION AND

POWER (SHRI BALGOVIND
VERMA): Mr, Deputy Chairmah,
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[Shri Balgovind Vermal
Sir, the main reasons for the shortage

power all over the country this
year are:
(1) reduced power  generation

from hydro stations due to shortage
of water in the reservoirs;

(2) shortfall in power production
from the atomic power stations;

(3) continued growth in demand
for power; and

(4) shortfall in the additions to
generating capadity.

This year there is a shortage of
power all over the country except in
Delhi, Madhya Pradesh, Kerala,
Himachal Pradesh and Assam, For
the first time after the construction of
the reservoirs, a widespread shortage
of power hag occurred simultaneously
all over the country, This year, there
has veen deficient monsoons over 2/3rd
of the country which is most unusual.
In 3 drought year, even a small power
shortage gets aggravated because apart
from the reduced availability of power
from the hydro stations, there is an
inereased demand and drawal of power
for agricultural pumping in order to
augment the water supply for irriga-
tion. Such a deficit in rainfall gver a
large area has never cccurred in the
past 20 years or more. Years like
1965, 1966 and 1968 were indeed bad
but this year has been the worst ever

The reservoirs located in areas of
deficit rainfall have not filled up.
Under conditions existing in our

country, we may expect that a reser-
voir 'may not fill up once in five years;
but a simultaneous non-filling of all
the reservoirg is exceptional. This is
what has occurred this year. The
shortfall in "the live storage capacity
in the various reservoirs has been on
an average of the order of 45 per cent.
The impact of the above on the power
supply position in the various States
would be evident from the fact that
40 per cent of the total installed
generating capacity is from hydro—6.7
million kw out of 17.5 million kw.
Where dependence on hydro power is
larger, the shorfall has bheen greater.
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The affected States which depend to'a
{ large extent on hydro power genera-
tion are Punjab, Haryana, Mysore,
Tamil Nadu and Maharashtra. The
reduction in power generation from
hydro stations this year accounts for
a shortage of 18.6 million kwh per day
and this will persist till the onset of
the next monsoon in June-July 1973.

There had been shut-downs and
tcwer production of power in the
l'arapur Atomic Station due to the
n2ed for replacement of fuel rods and
other reasons. The daily output had
been as low as 3 million kwh against
the normal output of 7 million kwh.
This reduction adversely  affected
Gujarat and Maharashtra. There has
been delay in the commissioning of
the atomic power station at Rana-
pratapsagar and full power from the
first 200 MWS unit which is now under
stages of commissioning is expected
only in June 1973.

The demand for power continued
to increase in all the regions of the
ceantry ranging from 8 per cent in
the Eastern Region, 12 per cent in
“outhern and Western Regions, about
16 per cent in the Northern Region to
about 23 per cent in the north-
Eastern Region.

The total shortage in the country
now is of the order of 35 'million
kwh a day.

Pricrity in power supply is being
given to agricultural needs, Power
supply to Nangal Fertilizer Factory
has been reduced from 98 MW to 60
MW and the power thus saved is being
given to meet the agricultural needs
of Punjab and Haryana. Existing
therma] power stations are being run
for a longer period than usual. Ade-
quate coal and spare parts are being
arranged. Captive plants of diesel
sets are being permitted to be installed
by private industry. The commission-
ing of the various power generation
schemes which were in advanced stage
of construction is being expedited.
States have been requested to set up
‘mplementation cells to monitor the




137 Calling Attention

progress of projects ang overcome the
bettlenecks. Surplus power, wherever
available, is being transmitted to
deficit areas through the inter-State/
inter-regional links.

DR. K. MATHEW KURIAN: The
hon. Minister’s reply is an excellent
chronicle of continuous failures, and
the hon, Minister has the cheek to tell
us that various steps are being taken
to ameliorate the situation. Sir, the
hon. Minister did not even care to
give us a picture, or take the House
into confidence, about the extent of
suffering which industry and agricul-
ture have to undergo as a result of
this serious power crisis. The hon.
Minister, obviously for the Govern-
ment’s own political reasons, has tried
to whitewash the situation completely,
which is as grave as the drought
situation. ...

MR. DEPUTY CHAIRMAN: May I
request one thing, Dr. Kurian? You
said, “the Minister has the cheek”. I
would request you....

DR. K. MATHEW KURIAN: Sir, it
is excellent, polite English language.

MR. DEPUTY CHAIRMAN: Tt is
not polite; it is anything but polite.

DR. K. MATHEW KURIAN: It is
polite English language to emphasise
the point that they come here show-
ing bravado...

DR. BHAI MAHAVIR (Delhi): I
thought the Minister had two cheeks,
not one.

MR. DEPUTY CHAIRMAN: I think
you should use some other word.

DR. K. MATHEW KURIAN: If you
permit me to use some other language
I will say, while Rome is burning,
Nero is fiddling, except for this that
now we have got feminine charm,
instead of masculine charm. The
main point ig that 3 serious crisis
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has developed in power supply, and
the hon. Minister, Dr. K. L. Rao is
reported to have stated that as a
result of this power crisis, at least
one thousand crores of rupees have
been lost. This actually works out
to 3 to 4 per cent of the national in-
come. Three to four per cent of the
national income has been wiped out
by callousness on the part of the
Government in generating power sup-
ply. Similarly certain papers also
indicated that power-cut has resulted
in substantial decline in industrial
and agricultural production. I under-
stand that this has effected practically
every State. According to newspaper
reports, 60 per cent cut has been
imposed on power supply for indus-
tries in Punjab and Haryana. Simi-
larly about 60 per cent cut has been
imposed for industrial consumers in
Madhya Pradesh, Rajasthan Bihar
and Maharashtra. In the entire his-
tory of Maharashtra, there has never
been such a serious power-cut.
Similarly in other States like Assam,
Gujarat, Mysore, Tamil Nadu, Orissa,
Kerala and so on. For instance, in
the case of Tamil Nadu we find that
there is an acute shortage and in spite
of the installed capacity of 217IMW
power production has been only 750
MW. The main reason seems tg be
that the thermal station has not been
properly working. There is not only
the lack of machinery, there is no
replacement of spare parts. This is
also a consequence of collaboration
of powerful parties. All these are a
result of the design of the Central
Government. There is an attempt on
the part of the Central Government
to show that all this is by accident
while T would like to show that this
is by design, because the Government
has been pursuing a policy of relying
on foreign expertise for power gene-
ration. So long as the Government
relies on foreign people, on foreign
expertise, rather than on our own
expertise, a situation will be created
in which our own engineers, our own
people, our own line-men in various
Electricity Boards will not have
inducement to show their best. If
oty domestic talent is utilised, if our
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engineers are taken into confidence,
I am sure part of this trouble can be
got over. The Minister has referred
to atomic energy. There has been a
four-year delay in even the proposals
which the Government had. For
instance, the target of installation of
2700 MW of atomic power by 1980 has
now been delayed till 1984. 1 would
like to know from the honourable
Minister why this is so. Sarabhai
Ten-Year Profile of atomic energy is
now being virtually scuttled because
of the policy of the Government.
Similarly, I understand that in last
November under the initiative of the
Prime Minister, certain instructions
were sent to the State Governments
to give priority to certain industries
in areas where industries require
power in substantial load during the
day time. The proposal was to
ensure that electricity is supplied to
agriculturists in the off period when
industries do not require it. Similar
ly the areas where industries require
power during night time, agriculture
could benefit by power during day
time,

I would like to know from the
honourable Minister what concrete
steps are being taken for the following
to ensure that priority industries and
priority sectors in agriculture get
power supply rather than it being
utilised by all kinds of industries in
consumer sector and so on which only
adds to the profits of monopolists;
secondly, what steps are taken by the
Government to support the State
Governments in terms of resources,
in terms of quick completion of
power generation projects, in terms of
better distribution, and so on; what
the financial assistance 1s that is be-
ing given by the Centre to the States.
These are the two main questions that
I wanted to ask the Minister. And
thirdly, where agriculture has been
badly hit as in places where there
has been sc-called green revolution,
as in Punjab and Haryana where
ngriculturists have been very badly
hit and like Tamil Nadu where lakhs
of small or poor peasants, have been
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very badly hit, what assistance is
going to be given not only by the
Minisiry of Irrigation and Power, but
by the Ministries of Agriculture.
Finance, and so on., What steps are
being takenp by the entire Govern-
ment, to tackle this problem on a war
footing, to ensure that industrialists
and agriculturists, particularly, small
producers in industry and agriculture,
will be henefited by relief schemes.
I would equest the honourable Min-
1sler tc consider this question on a
war footing rather than treat it in
the casual manner in which it has
been treated here.

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): I
thank the hon. Member for the New
Year greetings that he has given me.
I have not understood very clearly
‘he first portion of the hon. Member’s
statement. In fact his own Party has
been responsible for the delay in the
completion of Idikki project by a
number of years...

DR. K. MATHEW KURIAN: I pro-
test against that. The Minister can-
not get away with that statement
unless he proves that. On the con-
trary.... ’

T

SHRI A. G. KULKARNI (Maha-
rashtra): The Minister is right. You
were responsible for the delay...

(Interruptions)

Pe R4

DR. K. L. RAO: If 1dikki project
was completed, there would have

been no shortage in the southern
region.. .
SHRI K. P. SUBRAMANIA

MENON (Kerala): The Public Ac-
counts Committee of Kerala has
pointed out that the State Electricity
Board and the Government are res-
ponsible for the delay.

DR. K. L. RAO: I had been there
recently. All that I found was that
people were shouting. Why I say all
this is that hon. Members from Kerala
should understand the problem them-
selves because they are face .to face
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with the situation there. I would
say that Idikki project is one of the
best projects in the whole country.
It has been delayed by more than
two years ...

VRS i L oty ov Ty ol

DR. K. MATHEW KURIAN: Be-
cause of the anti-labour policies of
the Government, =~ = '= 2w o
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DR. K. L. RAO: I do not want to
enter into argument with the hon.
Member, As for his questions, finan-
cial assistance is given wherever it is
necessary, especially to those projects
which are in an advanced stage of
construction so that, once completed,
they can accentuate power supply.
That we are doing. And Idikki is
one of such projects. TR

ot 1o vnzlied

His other question wag about Pun-

jab and Haryana. We are fully
aware of their problems. In fact in
oirder to meet their crisis on the agri-
cultural front and to see that the rabi
crop is not affected in the least by
the power shortage, we are supplying
power to both  these States from
" Bhakra, even cutting down the power
supply to Nangal Fertiliser factory
gso that we can save that electricity
which we can give to both Punjab
and Haryana agriculturists. We are
giving highest priority to agriculture
and I do not expect any trouble with
" regard to agricultural production in
. this country due to power shortage.
There will be some impact, put not
much.

. Sy

~ As far as Tamil Nadu is concerned,

they are doing well except for the
" fact that they are not receiving 10
' lakh units which they used to receive
" from Kerala every day. Now Kerala
" is not supplying ... e
e
' DR. K. MATHEW KURIAN: Why?
It is your own Government.

DR. K. L. RAO: Why they are not
_ supplying, it is a very' good ques-
. tion. The reason is that the monsoon
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has failed and tneir Pamba reservoir

is not filled up. Otherwise, they
would have made lot of money
‘I'nese are simple facts. Otherwise,

both Ennore and Neyveli are doing
well now. What I want to submit is
that so far as agricultural production
1s concerned, 1t will not be affected.
But I am very sorry to say that in
the industrial field, there will be
some jmpact. But we are trying to
accelerate projects which we have
taken up. Every piece of informa-
tion is given in the statement. If it
1s not read with a prejudiced eye, he

can get all the information from
there. It 1is a carefully prepared
statement. But the hon. Member

does not say anything without abus-
ing. I have only seen him abusing.
I do not know why he is so much
attached to me”‘ oty 4l
ot
DR. K. MATHEW KURIAN Even
now the Minister is not giving the
information as to how much damage
it has done to industries «.v..... .
o "
DR. K. L. RAO: What I want to
submit is that every possible step is
taken realising fully the importance
of power to agriculture and industry.
Every possible step is taken to give
as much power as is possible under
the circumstances.

SHRI A. G. KULKARNI: I am
very sorry to say that the Minister
is oversimplifying the matter. I am
fully aware that Dr. Rao is himself
an efficient technocrat and he is do-
ing his best. But the difficulty is at
the other end. May I know from the
Minister whether the whole crisis is
due to the utter lack of planning
particularly during the last two
decades when Rs. 5,000 crores have
been spent? 'That much money has
spent on the creation of power, gut
of which only 75 per cent of the esti-
mated capacity has been created and
25 per cent could not be created for
lack of co-ordination between the
Ministry of Irrigation and Power and
the Ministry of Industrial Develop-
ment. I am alleging that there is
lack of co-ordination because the
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Central directing machinery has not
been created though it has been
assured time and again by Dr. Rao
himself. The difficulty seems to be
that the problems of generation of
electricity and distribution of electri-
city are at loggerheads. This is
because, Sir, production capacity is
there, but the line capacity is not
there and the State Electricity Boards
are, what you may call, the biggest
culprits in the present power crisis
because they are vying with each
other in working under political pre-
ssures and supplying electricity to
places where it is not required or to
sectors which are not priority sectors.
This is the fact. It is also known
that there is a statement issued by
the Chairmen of the various State
Boards that it is not an easy process
to get spare parts for their generating
sets. That is one thing. The other
thing is that there is no co-ordination
machinery at the Centre which will
co-ordinate and process all the pend-
ing applications on a priority basis.

Sir, I also want to know whether
there is any difference of opinion bet-
ween the Irrigation and Power Minis-
try and the Industrial Development
Ministry on the question of the capa-
city of the public sector units to
generate power, because, Sir, it seems
they are entering into an ideological
question as to whether self-reliance
should be guiding principle or imports
should be allowed? You have to get
over this now. We have lost hund-
reds of crores of rupees in the indus-
trial and agricultural sectors because
of power shortage. We cannot allow
this. Dr. Rao once said that electri-
city would be made available to
Haryana. I know it personally well.
When I was talking to some friends
from Haryana, they said that they
would have produced more food grains
if electricity would have been made
available. So, this is the difficulty.
The difficulty is there and so, a sim-
plified reply that all steps are being
taken will not help. I know that steps
are being taken. But they are not co-
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ordinated and are not according to
the priorities.

I want to know one more thing,
Sir. I want to know whether it is a
fact that Dr. Rao himself has said,—
1 do not know whether 1 am right,
but it has been reported—that there
is a loss of nearly a thousand crores
of rupees in industry and agriculture.
If this statement is correct, I want to
know what stopped Dr. Rao from
impressing upon his colleagues in the
Industrial Development Ministry to
give licences for the manufacture of
diesel sets to produce power up to
1-2  mw. capacity? Applications
are pending for the last six years
and such sets are not allowed to be
manufactured in the country. But
you are talking ideologically about
self-reliance and other things. The
failure of the public sector to produce
these sets and Government not allow-
ing them to be produced in the
private sector is a dog-in-the-manger
policy and you have to give up that
in view of the present crisis.

Lastly, Sir, I want to know whether
some States are taking political steps
by announcing power shortage and

power cuts. In %his connection, I
learn very reliably from that
the Tamil Nadu Government has

announced a cut of 75 per cent which
is not justified. If seems to be a
pelitical pressure and the Government
should not succumb to such political
pressures, but see that the Tamil Nadu
Government gets power for industrial
and agricultural sectors there com-
mensurate with the reduction in
power available.

Sir, I want an assurance about the
Central controlling and monitoring
authority, whether it is going to be
established or not. For the last two
years they have been saying that they
are going to establish it. That is all,
Sir,

DR. K. L. RAO: Sir, I entirely agree
with the honourable Member that the
transmission lines are important andg
we must provide as much as possible.
But the present power shortage is no
due to want of transmission lines, We
have got enough of lines for carrying
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power, but there 1is no power for
bemng carried on these lines. The
Surplus power that is available
is in very small quantity, that Iis,
only in Delhi and Madhya Pradesh and
this power is being utilised. There used
to be wome surplus power in Kerala,
but that is not there now. These are
the two States where some amount of
surplus power is available and we are
not suffering now for want of trans-
mission lines; we have got transmis-
sion lines, but there is no power for
exchange. That is the main trouble.

With regard to the other question
that the honourable Member has
asked, that 1is, whether licences fo
manufacture units of 1-2 mw. capacity
must be given, I think it is a question
which has to be decided by the Gov-
ernment.

Personally I feel that it is high
time that we do that, because not only
it will come in very handy on occa-
sions of emergency but also there are
so many inaccessible spots in India
where this type of one or two MW will
be very helpful. At the moment, we
are trying to import some units from
outside countries.. .

SHRI A, G. KULKARNI:
shows the failure of your policy.

That

DR. K. L. RAO: I quite agree with
. the hon. Member. That is why I am
saying that it is now time for us to
. re-consider this...

SHRI BHUPESH GUPTA (West
Bengal): Why don’t you ask him:
Why s he giving concessions to the
Birlas in Uttar Pradesh?

SHRI A. G. KULKARNI: You are
there to stop production everywhere.
T am not for that...

SHRI NIREN GHOSH (West
Bengal): Your Government has

already...

MR. DEPUTY CHAIRMAN: Please
don’t interrupt.

DR. XK. L. RAO: I hope, Sir, that it
" will be possible for us to overcome
most of the difficulties, with the hydel
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| power picking up. At the moment, it

has gone down very much, Whatever
we had in the reservoir, for example,
in Uttar Pradesh Rihand Dam, is com-
pletely used up. That 1s why we have
to cut down in Uttar Pradésh. I ex-
pect that in May or June there will
be a better season this year and most-
ly the difficulties will be over,

SHRI A. G. KULKARNI.
about T_‘amll Nadu?

What
P T RRY

DR. K. L. RAO: About Tamil Nadu,
I will tell you that my own feeling
is that I do not think that the press
figures are correct that it is 75 per
cent. From Kerala they were getting
10 lakh units a day, and that is not
coming. In fact, the other day I met
the hon. Minister of Kerala and asked
him to see if he can restore the sup-
ply to Tamil Nadu, because Tamil
Nadu can produce extra food. More-
over, they have been cutting some
cement factories, and cement is re-
quired for projects in Kerala very
badly and I am getting a number of
SOS’s on that. So I have requested
the Kerala Minister of Power to con-
sider if they can squeeze somehow and
give some power to Tamil Nadu, But
1 don’t think that the extent of figures
given now is correct. I am trying to
make enquiries and find out the
correct information.

SHRI D. THENGARI (Uttar Pra-
desh): Sir, while big projects are
being pursued, as an immediate

measure I should like to ask whether
Government is contemplating any
scheme to require bigger industrial
units in affecteq areas to have their
own generators, as an immediate
measure, Secondly, since your Min-
istry is responsible for loss of wages
to workers, will you consider how to
subsidise through Government or
joint efforts, particularly to those who
are temporary, casual or Badli
workers? Thirdly, will you also con-
sider, in consultation with other con-
cerned Ministries, shortening the
working hours, i.e. from 8 to 6 hours,
without any loss of wages?
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DR. K. L. RAO: Wherever indus-
tries are coming forward to have
production of power, which is requir-
ed for their own needs, but not for
supplying outside, such applications
are being recommended. Such appli-
cations are coming and we are
recommending them. For example, the
Hindal Co. factory wanted to set up a
250-MW unit for meeting their needs.
We have said that it 1s good and they
can go ahead. We are’now approving
whenever these plants are asked for.

With regard to the question of
wages, I want to submit that very
little electricity is generated by the
Centre, The power is generated by
the States, We have taken up a few
projects like Badarpur and Thermal
Plant at Neyveli except the stations
that I have mentioned, power is com-
pletely produced by the States in this
country. Therefore, the question of
wages has also to be dealt with by the
State Governments. They have not so
far written to us on this subject.
About the hours of work also, as I
submitted, the actual construction,
running and maintenance etc. are
done by the State Governments ang it
is a problem for them to tackle.

b
SHRI D. THENGARI:
advise them,

DR. K. L. RAO: We have been
thinking, at the instance of the hon.
Members of both the Houses, that the
Centre must take a more active part
in power generation. If this policy
comeg through, then it will be time
for us to conslder the question of
shortening the hours of work.

SHRI BABUBHAI M. CHINAI
(Maharashtra): Sir, it is a fact that
the present plauning of power has
been based upon an estimate of 12
per cent annual increase in demand
whereas the actual demand has been
very much more partly due to increas-
ing utilisation of power in agriculture
and villages as well as in small
industries.

Also, the supply of power has fallen
short of plan targets since the begin-
ning of the plan, The installed
capacity till date is 17.5 million

You can
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units  as against a  projected
total of 23 million units. By the

end of the Fourth Plan, the instal-
led capacity may come up to about 20
million kilowatts, i.e., 3 million units
short of target and lower than that
envisaged for achievement in the Mid-
Term Appraisal.

There is persistent delay in the
implementation of power projects. The
major cause is the delay in delivery
of the power generating equipment
by the public sector heavy electrical
plants, viz., Bharat Heavy Electricals
and Heavy Electricals Ltd. These ’
plants are at present operating at
30-40 per cent of their capacity, There
is great delay in fabrication and de-
livery of essential components from
Heavy Engineering Corporation.

There is a high rate of transmission
and distribution losses. In many cen-
tres of industry as well as big cities,
the distribution system is not only out-
dated but very seriously overloaded.
The losses not only occur in the trans-
mission system but also within the
generating system itself. Such wastage
has been responsible for the defi-
ciencies in maintenance and operation.
It has been estimated that for 1 per
cent reduction of losses the revenue
benefit is of the order of Rs. 5 crores.

In India for every kilowatt of
thermal generating capacity, the
energy generated is about 3500 kwh as
against 5600 kwh in Japan and over
5000 kwh achieved by some electricity
undertakings in private sector in India
itself,

Although regional and State Elec-
tricity Boards have been established
since 1964-65, lack of transmission lines
between States and regions continue.
By the end of the Third Plan only 39
inter-State lines were installed.
During the Fourth Planh although 38
similar lines were proposed, only 3
lines have been completed so far.

Lack of inter-State co-operation has
all along been a factor preventing the
implementation of transmission links
between various States anq regional
grids. It ig imperative that Govern-
ment should take all measures neces-
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sary for completing the regional and
national grids, as early as possible.

There needs to be a propor
emphasis on the efficient maintenance
of the systems of power supply so that
the operational technical, administra-
tive and other man-made problems do
not affect regular power supplies.

The thermal stations in many cases
have been facing transport bottlenecks
i iransporting fuel. This shows a
degree of lack of co-ordination
between different agencies of Govern-
ment,

May I request the hon. Minister to
look into these problems and enlighten
w3 as to what he has done and what
he proposes to do?

DR. K. L. RAOQO: The hon. Member
has very correctly scheduled all the
items connected with the power
industry in this country. All these
various factors have been under very
active consideration of the Goernment
and we are taking every possible step
in this connection. I will briefly deal
with the various factors. Whereas we
have been planning power increase at
the rate of 6 per cent a year, the
demand has increased not only by 12
per cent. but in some places by 20
per cent. This is one of the reasons
why we have fallen short of power.

For example, Haryana and Punjab
are straight examples where we ex-
pected a certain percentage of demand,
but suddenly the demand has gone so
high, and both the States are not pre-
pared to cut a single Kkilowatt of
power. That is why the Ministry of
Irrigation and Power is insisting that
the target for the Fifth Plan should
be 21.8 or nearly 22 million kilowatts,
That is a subject which the honourable
House will have occasion to discuss
while considering the Plan and I only
hope that the hon. Members will
fully support the targets that we are
asking for., TNue to financial restraints
there will be 2 tendency to reduce the
targets, but i.is always better to have
a target higher than the demand,
because the general rule is that while
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the cost of generation is only 1{8th of
one part, the utilisation of power
equipment is seven times more than
that. That is to say, if we fall short
of our power, we shall be keeping
seven times the equipment idle. That
is why it is better to have a little
excess power instead of shortfall in
power, and that is the policy followed
in other countries. I think we should
also do likewise,

Then, with regard to Plan targets,
the hon. Member is quite correct in
saying that we are going to fall short
in the Fourth Plan due to various
reasons, by ncarly 2 to 2-1|2 million
kilowatts. The reasons are that major
projects like Idikki which we have
expected to come up, Sharawati and
Koyna—which are some of the major
projecls of the country—are delayed
due to some reason or the other—
delay in equipment, delay in civil
works and delay due to labour trou-
ble and so on.

I S

SHRI BABUBHAT M. CHINAL
What has the Government done?

DR. K. L. RAO: I am coming to
that. These are the various reasons.
What the Government has done is,
they have put an Implementation Cell.
We are following daily, from point
to point, and to some of the projects
we are giving all the money requir-
ed and whatever is required. We
are putting in every kind of effort
including the financing of some of
the projects to push through as quick-
ly as possible; every effort is being
made. I want to accept the fact that
there is a certain amount of short-
fall at the end of the Fourth Plan.

The other point that the hon. Mem-
her has referred to is transmission
losses. On that, what I want to sub-
imt is this: Often the transmission
loss is high. While I accept that the
transmission losses must be reduced
i the country, there are some factors
which have got to be taken into consi-
deration. For example, wherever it
is used for agriculture, the lines have
to be taken to long distances. For
example, in Punjab, transmission loss-
es are the highest in the country—34

Fotdy cmpe tares
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per cent—due to two reasons. Agri-
culture load is the highest in Punjab.
Secondly, in Punjab they do not mea-
sure the electricity supplied to the
farmers. They simply calculate the
amount of money they get, then so
much of horsepower, and therefore,
say, this is the amount of loss. The
actual losses are not measured. Now
I am asking my Research Division in
Bangalore to install field units and
observe actually what the loss is. We
are installing meters and finding
what actually the losses are. For
example, in Orissa, the transmission
losses are the lowest in the country,
why, the lowest in the world. Be-
cause, there, electricity is supplied
only for six industries; there is no
electricity supplied to any other place.
Of course, from that we cannot say
that Orissa is the most efficient in
the worlg from the point of view of
transmission. In Delhi, for example,
it is an urban area and the transmis-
sion loss there is 12 per cent--quite
reasonable. That does not mean it is
ideal; it is not ideal. It is concen-
trated here and due to the concentra-
tion the loss is much less. In Old
Delhi there are old lines. If these
old lines are removed and new lines
installed, the losses will come further
down. What I want to submit is:
Kindly do not go by the figures that
we have got. There are peculiar
conditions prevailing in our country.
We cannot compare with what is hap-
pening in England or elsewhere be-
cause there is an urban load and not
the rural load. Here in this country,
we have got a considerable amount
of rural load. So, we should not
straightway take it like that. We
are fully aware of necessity to reduce
losses. We are setting up field experi-
ments in Andhra Pradesh, Punjab
and Uttar Pradesh to see what exactly
the transmission loss is, why it is oc-
curring and what steps should be
taken. It is not that we do ont know
what steps are to be taken but then
the amount of money that we have
got has to be distributed between the
generating and the transmission
power.

| RAJYA SABHA ]
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SHRI BABUBHAI M. CHINAIL
What about the inter-State lines?

DR. K. L. RAO: The Government
of India is financing that. We are
encouraging inter-State lines but the
difficulty is that some of the States
go slowly, because they think that
that power will go to the other State

About the working of thermal
plants, the working hours in this coun-
try are 4,500. It is quite a good ave-
rage but there are some States in the
eastern parts of the country where
the working hours are less. At Ney-
veli, due to certain special conditions,
lignite not being available there, the
working hours are less. In certain
power stations the working hours are
about 7,000,

About the maintenance, I would
like to say that the transport of coal
is really giving trouble. The Rail-
ways have to carry all this coal.
There is some kind of trouble but
we are trying to overcome these diffi-
culties. In gur country, there will
always be some or other kind of
shortage. So, we should not be baffl-
ed by thalt. We should always be
ready to overcome that,

SHRI V. V. SWAMINATHAN
(Tamil Nadu): Sir, the power posi-
tion which would be very low dur-
ing lean water period is at the low-
est ebb now in almost all the States
of India—from the Himalayas to Cape
Camorin. Who is responsible for
this? Just about 2% months back, in
the same very House, we discussed
in the Half-an-Hour Discussion the
question of power crisis. Attention
was focussed on the power crisis in
all States. But the Central Govern-
ment has not bestowed its attention
towards this problem of power crisis.
It is a pity that a Cabinet Sub-Com-
mittee was formed just one month
back to solve the power crisis. It is
centering its attention more towards
the concentration of political power
rather than the electrical power.
Anyhow, instead of being anxious to
help the States, the Central Govern-
ment is treating all the States as
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‘ghulams’, and with great agony I
want to point out to this House that
a Cabinet Minister went to Tamil
Nadu and slung mud on the adminis-
tration of that State Government.

MR. DEPUTY CHAIRMAN: We
are discussirg not the political power
but the electric power.

SHRI V. V. SWAMINATHAN: Yes,
Sir., We know but why the Central
Government has to throw its blame
on the State Governments for the
power crisis in the country. But I
can say that the State Governments
are not at fault. The State Govern-
ments can plan and submit its plans
to the Centre. It is for the Centre
to sanction. For instance, in Tamil
Nadu, we have been asking for a
thermal plant in Tuticorin for the
last four or five years, for a nuclear
power plant near about Tuticorin for
the last four or five years, but the
same has not been sanctioned till
now. Every expert knows that even
if it is okayed today, it will take fur-
ther four to five years in the case of
thermal plants and even 7 to 8 years
in the case of nuclear plant to pro-
duce power. It is the Central Gov-
ernment  which is responsible for
the power crisis. Even in Neyveli
there is every potential of starting a
million kw. pitched of producing
electricity only if a second mines cut
is initiated there. For the last four
to five years, the Neyveli administra-
tion has been asking the Central Gov-
ernment to replace machines with
modern machineries and repair of the
old machineries, but the Central Gov-
ernment has not come forwarq to do
S0.

As far as Tamil Nadu is concerned,
there is 75 per cent cut only from
Fabruary 15 this year, not prior to
that. This is said to be due to lack
of transportation of coal. But even
in times of agony, the Andhra bro-
thers, we have to thank them, help-
ed us to send a train loaded with
coal.. .
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SHRI MAHAVIR TYAGI (Uttar
Pradesh): The discussion is not on
‘political power’, it is on ‘electric
power’.

SHRI V. V. SWAMINATHAN: Yes,
Sir, I am asking the Centre to give
us enough electric power if not more
political power.  Political power is
attacked because there is no electric
power. Due to shortage of power we
have to stop industries. There is lay-
off resulting in unemployment of
workers and the workers then
demand lay-off compensation. So
labour-management problems crop
up. Suppose a cement factory is
shut down, immediately the workers
demand lay-off compensation. So
the Government must sanction and
okay the plans submitted by all the
States from the Himalayas to Cape
Comorin, They must come forward
and do that.

Besides 1T want to point out to the
hon. Minister for Irrigation and
Power that the Centre has delayed
and not helped the existing plants to
produce power to their maximum
capacity. In Ennore thermal station
there is difficulty in the matter of
diverting the water in the water cool-
ing system. Instead of diverting it
directly to the sea they are divert-
ing it to the backwater which is
stagnant. So far as industries are
concerned they are prepared to have
their own generating machinery.
The Central Government must help
the State Government to subsidise
the industries in this regard. Some
hon. Members and even the Minister
said that there is loss of Rs. 1000
crores in industries. Apart from this
there is a further loss of Rs. 1500
crores in exports especially at a time
when we have to face food famine.
Now we have relaxed our policy of
self-reliance and we are prepared to
import food and also foreign know-
how for the manufacture of fertilisers.
I would, therefore, suggest to the
Central Government that they must
come forward to allow import of
power generating machinery, oil and
diesel engines. In France electric
power is imported from U.K. through
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cables laid under the sea from 1955
onwards. Even if you do not import
power directly at least you should
not hesitate to allow imports of ma-
chinery required for power genera-
tion and supplying them to the indus-
tries in the country.

DR. K. L. RAO: Before ] answer
the hon. Member what I want to
submit to the hon. Member is that
the highest installed capacity any-
where in any State 18 in Tamil Nadu
and if that is not able to give power
it is because of reasons which we
should ractify. The hon. Member
mentioned about Neyveli; it is quite
correct. There we have an installed
capacity of 600 mw but actually we
are producing only 250 and they have
promised to increase it by another 50.
Similarly, the Kalpakkam atomic
power plant was scheduled to come
into operation two years back but
there have been so many difficulties
and these are practical difficulties.

The hon. Member was referring to
Tuticorin. The main trouble about
Tuticorin is where to get the coal
from. Is it to be brought by the sea
via Colombo or is it to be brought
by train. These are points that have
to be sorted out. There is no ques-
tion of not sanctioning projects. We
fully realise that Tamil Nadu is using
power very well and I have received
a message just now. At my request
the Kerala Government ig giving 2}
lakhs units to Tamil Nadu. The main
reason for the acute shortage condi-
tion in Tamil Nadu is the drying up
of the water reservoirs on which
Tamil Nadu mainly depends for its
hydel power. There is no use get-
ting worried about this. We have got
to take all this in a stride. We are
fully aware of the importance of sup~-
ply of power to Tamil Nadu. In fact
I am thinking of going to Madras and
getting all the concerned authorities
of Southern region together and dis-
cuss how to overcome these difficul-
ties in the next two or three months
because this position will last till
about June; we will have to do our
best.

B
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MR. DEPUTY CHAIRMAN: Mr.
Shahi. v

SHR1 MONORANJAN ROY (West
Bengal): On a point of order with
regard to the Neyveli power plant,
the Minister did not reply to that
question.
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MR. DEPUTY CHAIRMAN: There
is no point of order. I have called
Mr. Shahi. Under the guise of 3
point of crder you cannot put a ques-
tion. o

SHRI MONORANJAN ROY: About
the Neyveli plant, he has not replied
M T .7 1 .

MR, DEPUTY CHAIRMAN: I have
called Mr. Shahi. It will go off the
record. You have mentioned what
you wanted to say, but under the
guise of a point of order you cannot
put questions. It is very clear. I am
asking Mr. Shah: to put his question

SHRI MONORANJAN ROY: I am
not asking a question.... '

MR. DEPUTY CHAIRMAN: It is
211 right. It is for him to get up and
ask for clarification if he wanted it.

SHRI MONORANJAN ROY: He
did not reply.

*

MR. DEPUTY CHAIRMAN: It is
all right. Mr. Shahi.
57 AT gqE T (IAT

g3w) IEwmfE SY, g9 @Ay wgrer
FT £a77 IAY 2T H  HY gY A
gwe &1 sire feamar w@A & ) gmEv
FE F FIW  IAT IR F ATHT 400
FC WRe  *F  Afws; ¥ Free
RS Fve w8 a7 hoar fwar @
T ITHr M3 7 oF wlafafanse
WA /T S ¥ 9 e 9w g oz4e
gy # | AT Ao @RS & G
g FT FEr 2, g9t I gIW § dar
g arar Jret w@ee wre w5 8 for
F1 AW FE FUE &7T gAT & | 4E
q AT FHIeT @RS § 7@l @l
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TAT 17 IAF T@A ®T eqAEq] Ag
1 7% &Y uF W g argt fEaEil
¥ gEA IqI gl AW | qg §FE
FT ATAAT AT TAT & | 7 F @rad
T8 WIEW ¥ | AIF AT WIS @ &7
FHU T AT TATE | SUF! @GrREA F
e AT ITFH!  Teal F FT RIS
H Ag0 T@T AT WL JAHT AT GUICTET
TE A1 IAH A 9NE FT NI ) A AT
TT @Y TF U F T T R AT
A awE F )T @y gy agRE HiW
AT A NS sHEEAl W FU AL
39T 93 # fHAET KT AT WY FT
AFATT TSAT U2 | § w4l WgET ¥ Ag
ST A1ea g a7 £18 faqe sraer
3% oo T 78 & | me zas fao
3 &% fauy sogeqr AgF w0 Al
I 19 H qrav AT ST gred 39 99T

% GH%T EF\T('—s' ?fﬁ“@f qﬂ‘ 24 qé
qraT =g faw @R o Oy d%e
T €T § qIF AQAT |

o iy "‘- N vy T - - ERD -

DR. K. L. RAO: It is true, Sir, that
the shortage of power in U.P. is real-
ly causing us concern. The shortage
has arisen because of the power prac-
tically being cut off from the Rihand
dam due to 'want of water and some
units. going off at Harduaganj and
Obra. We are trying to put back
these machines again into order. The
Bhopal Heavy Electricals have been
requested to repair these machines as
quickly as possible. Meanwhile, the
Minister for Power in U.P. met me
in this connection yesterday. I have
contacteq the Chairman of the Bihar
Electricity Board and requested him
to see whether he can spare some
power to overcome the present diffi-
culties. We are very sorry that this
has occurred in U.P. which does not

generally complain about power
shortage. They are patient people.
Y qAE TIW (IFT ARW)

Sygumafy wgza, g W fas ar
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q%2 §, 39 A3w  H uA Fewr & BF
ag woE 91 f5 smrific & s WA
TEA AEH AT T A F oafom
W A § ag qdfages wv ) Ar
THARS § IA F OFA ¥ AU FE
garg i g fFaT ) wd mE S N
U YRW F Flee  w@IvY  F A
e WTHIT FIET 1 69 # &S0
yiaag® I97 gew H 4z § ¥ awf
WIF WA ¥ 73 9ea § faw 1 @dae
Faw 6 9 & fou fawdy T 2
TR 75 TTWT F AT L W IF AT 6
g2 W fawelt et W R
aAT ag § fF owad gm vEr &
a1 § ¥ F7Ar Trgar § 5 sa fagq
F FA F G FIN F e A fefae
qraw & dTE WA wraT W 94
¥ & AT gr, Sa% fao fpEm &1 St
¥ FCIU 9% QFI, TE  ATEIY
I ®Y wEw H Oq W)

MRS REST

- - - Vens omede &

oo} PR

A8 99 gz g & 99 grfew
¥ fasely #9947 g1 W & AT &N
graq ara A Avwiasr 9t R gtz afae
A F JACAAT AT AFARS A AT FET
T arg & r2eq (@ v 99s a7
* afdr 7 za gefea 1 4 F7
qer frar @

Lol

@YU 0T & 48 FIAT I0gar g
fF qyara @ z9re 747 S 38 & nIge
g O 3T F ma  fresr A7 A1 T
TR & F17 36 F OF ua s AT g=ar
3 fx g A, =7 oA F ae ug
wAgE FEW  FErEEE a7 g § Ay
zaf 540 BT 3T F q1 ASG ALAT
FY A QT w97 FfsArd g
¥ T GNFEIT A gl W@ g 99 #
Tgy ¥ Taww M|l Agy  fam 7
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UF WX qFw For Agar g w
AR IW H OF TR Al ;AL A€
g ML g qTE IWT MR F qET
T FT A qrare fasdr a8 fee
o gy F wm aw A
g ar A u2 & ;AT 2 W ged
avw fasst ¥ s g 3 ot g
Breftare faasft 1 qec gar g )
TIARE A AN A F gAY H wee-
f@r awa fad ? wiw 397 W@
B OF a9 T eaw  ak faw &
frager %= & o7 9 gord aw T
T Tgt oA FIqe F T qaEd §
fasst @4 #1 s 2, & 7 arax
FT F o oFar q w17 T £ frAe
frar &7

DR. K. L. RAO: What the hon.
Member has saig is substantially
correct. A lot of difficulty ijs being
experienced in U,P. While UP js deve-
loping power production fairly well,
it is not sufficient to meet the demand
that is growing up there. Actually, I
calculated that the power in the next
five years should be at least double
of what they are having now. Other-
wise, they will not be able to meet
the ordinary demands, apart from any
other special demands. And the main
trouble now has arisen from the fact
that some of the machineg at Har-
duagunj and Obra have gone off. And
I was in contact with the Minister for
Power yesterday and he has tolg me
that he is taking all the necessary
steps to get engineers and to try to
rectify them. As also, as an emer-
gency measure, the Government of
UP is trying for the import of some
machines, two machines of 200 mega-
watg each and some diesel electric sets
which can be ecected in about 18
months and also some gas turbines. I
am fully in agreement with that. We
are trying to process those. Even so,
the power will bg avilable only after
18 months. The gas turbines and
other units we can get in about three
or four years.

[RAJYA SABHA]
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There have been some cuts made in
Delhi but not large cuts as such. Delhi
and Madhya Pradesh are the only two
areas in the country which have got
some surplus power. Delhi’s surplus
power ig being fed into the Haryana
system. Everyday we are supplying
10 to 12 lakh units. The hon. Mem-
ber is correct in saying that in Delhi
there must be further cuts in regard
to air-conditioners and so on. I have
been persistently contacting the Lieu-
tenant-Governor, We are trying to
impress upon him to effect as much
saving as possible by restricting the
lights for marriageg and so on and he
has promised to look into every as-
pect which can be done to save power
angd to be able to spare it to the neigh-
bouring States.

1 p.M,

S gAm AT AEF (ITT W1;W)
aea graanfg o, & g8 @ @
U8 SN Frear g fF ST @ iy
WIHATT  FErE are St 3 g8 99
F I Fegr ag faar B 9w Ew
¥ fasAr § I@Eew & qSET OHOT
FaAET T I AT AT AT
Fr gfez 7 ag aiq 7@r 4 fF g7 a3
T =Y A TANT WEEY q@r W &
fraY & 2 wRT H® azar @ HIT
T4 AT AT ATHA TRFT T @G
FO FITAT qE | AT AT qAT
¥ AT WS HE IZ FOW FHY
FarT & fx wiwoafaw ag w7 @
FrFREt § K57 zaar groar f5 e
ZY 7& azW, ;W7 WT HIT T
A 17 H g @ AFAT § 5 oA Q)
F1§ WorAr gar 72 2 faag fa wfae
¥ T avz F AT FTIOW W9 A
g S8 w7 frar iy qar oz
AT At qear g =7 O F | I HGET
wETAlEAr off | Faw U WA ar
FIH X U oA T =g FBT WY
FrAfas &7 § 7 2ol &Y srasawa

off IAFT  JAY Foqdr TE AT | HFA

)

w7 § fF e o awwre aEwE \Er
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A A Frar & S W qw ¥ faser
FI ZHIT IqEr FwoAWT A FL WY E,
ggx faq emaeqr  AEl FT W
g | afau F3r 7Ey S & a5 A| Agy
g fr gy fawdl w& @@d ar
¥ derare Ad @M @R W
e F Ay A qfq 7@ FT aFa !

gadr ara ag fF AT ar FH
T FAmEl ¥, 1 @7 AeT Q|r
argar gars g fqas 5 oge aev
T AT g &Y @At ar s Ry ga

aqF ¥ fagar §ar 3%, Figer 7 dar »

‘Eﬁ"rm?

A arT Wy w7 4 wIAR A
MR AP AT A | HAITHT 4T
A8, AAF &Y AR™E W HST 7G &1
¢ I TR_W T aFfeF agt FT 4R
Il WET WF ART F AL | AT
=gt AFAT A WEAH W AT TG @
s | 98T Fqq ©: 92 fawer oS
@ & g & fqT 75 T FHS
gar WY sAm w fag 25 9vde W

2 1 WO FT AT QT =AFEAT
o1 BF @dr ¥ fag wfew fawer &
o, S & faw ww o gegEfRaw
dFadr & faqg @1 faset &7 S
& gaR AMA FAw w faw o wr
g Wy wew § 5 S S gsare
o @ & AR a1 Wi 9w ¥
gearard @ W g, 99% H1Or sy
fawely % Soaw § FAY gE TEET
HITOU WA ST X g W@ gamr
fr zTofeog ok et S
ZEATT FX g § SUH qLHTT ST aqfan
FX IR E TEd FRO A fawer F
JareAd FA gE § | TW@ T AET
1 qar fa=me € 7
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DR. K. L. RAO: I am sorry I for-
get to answer the first question that
the hon’ble Member asked me, that
is, about the drought condition and
whether we ghould not provide for
the drought condition, Sir, whenever
we design a hydro project we design
for what is called 90 per cent. fac-
tor. That is to say, out of 100 years
we take it that for 90 years there
must be sufficient water. And it is for
that amount of water that we plan,
that we design. The amount of per-
centage of power in this country is
hydro power about 40 per cent., and
thermal about 60 per cent. That is
considered the correct mixture be-
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cause hydrq power is very cheap
whereas thermal power is near-
ly twice in cost. The best pro-

portion is 40:60. What actually hap-
pened thig year was something unu-
sual. There is always bound to be
drought in this country, But what
happens mostly is that drought occurs
in one State or two States. But this
year the entire India, two-
thirds of it, starting from the Bhakra
right upto Kerala down to Pam-
ba, Koyma, Sherawati, everywhere
there wag scarcity of water. It is a
peculiar thing that has happend this
year. Hirakud, Muchkund or D.V.C,
no reservoir is full upto its full, All
of them are full only 50 per cent. This
year it is a very peculiar thing that
has happened. Nobody can design for
this extreme condition occurring
everywhere simultaneously. What
happened this year was simultaneous,
throughout the country. Although you
must always expect some sort of fail-
ure in one portion of the country or
the other, but if it occurg throughout
the country it is not possible to design
for a condition of that type.

We can put up thermal power sta-
tions, but thermal power costs twice
as much as hydel power. That is why
we are trying to keep up a balance.
Even in the Fifth Plan, we are trying
to keep up a balance of 40 per cent hy-
del power and 60 per cent thermal
power; there may be a little variation
this way or that way. About the other
things, it is very unfortunate that in
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Uttar Pradesh we have this unrest
among the engineers. It is true that
unless a man puts in all his best, he
will not be able to do his best. This
problem is still worrying us and I
hope things will settle down and it
will be possible for us to manage as
best as we can with whatever we
have,

SHRI SANAT KUMAR RAHA
(West Bengal): Sir, this power crisis
has become a national crisis, There are
allegations, complaintgy and charges
against the Government of India that
they are not fully utilising our coal re.
sources for generation of power. It
is said that if the Government of India
utilised fully our coal resources, then
we could avoid loss of foreigp ex-
change, I want to know from the
Minister whether the Government is
considering the setting up of coal-
based power centres in West Bengal
and other provinces where coal is
avaliable, so that we can immediately
make up the shortage of power and
avoig foreign exchange loss as well.

DR. K. L. RAO: Sir, we are fully
aware of the importance of coal-based
power stations or coal pithead power
stations because it will save us
transport. That ijs the main advantage
of it. It is not a question of thermal
power versus hydel power. The
question is, coal transport is very
difficult in our country because of the
limited rail sysiem that we have and
if we have power stations right at the
coal pitheads, it will be possible to
save transport of coal. But there
are some difficulties in that and that
is why we want to take up in the
Sixth Plan coal-based power stations
to the extent possible. That is why
a committee has been appointed to
go into the setting up of big thermal
power stations. Coal pithead power
stations must be very big, of one mil-
lion or two million or four million
units. That is why we are thinking of
big power stations, two in Madhya
Pradesh near coal pitheads, one or
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two in Bengal and Bihar, one in
Andhra Pradesh, one in Maharashtra |
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or wherever there is coal. The idea
is to generate a large block of power
and transmil it. It requires trans-
mission lines of high voltages. A lot
of steel is required for the trans-~
mission towers. And the size of the
machines also must be bigger. That is
why we are thinking of 500MW
machines, All these are under con-
sideration and the committee has been
appointed to go into this question.
When the report comes, we hope to
start in the middle of the Fifth Plan
so that the benefits may come out in
the Sixth Plan. :

MR. DEPUTY CHAIRMAN: State-
ment by Minister. Mr Shinde.

SHRI NIREN GHOSH: Sir, my
name is there., I would like to put
one question,

MR. DEPUTY CHAIRMAN: It I
call you, I will have to call at least
a dozen people.

SHRI NIREN GHOSH: My name
is there in the Calling Attention
Notice.

MR. DEPUTY CHAIRMAN: Others
alsg have given their names.

SHRI G, A, APPAN (Tamil Nadu):
I have also been rising.

MR. DEPUTY CHAIRMAN: That
is why I am telling Mr. Ghosh that
if T call him, then I will have to call
several others, Mr, Bhupesh Gupta,
Mr, Tyagi, Mr. Kapur and aothers.

Yes, Mr, Shinde.

STATEMENT BY MINISTER ON
DROUGHT SITUATION

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHER SHINDE):
Sir, instead of reading the whole
statement, I will lay it on the Table
if you permit me.

MR. DEPUTY CHAIRMAN: Yes.

SHRI ANINNASAHEB SHINDE: Sir,
with your permission I beg to lay on
the Table of the House a statement
on the drought situation in the:
country. [Placed in Library. See
No. LT-4179/73.]



